
NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI 

Company Appeal (AT) (Insolvency) No. 726-727 of 2020 

 
 

IN THE MATTER OF: 
 
Indison Agro Foods Ltd. …Appellant 

        
Versus 

Registrar & Anr. …Respondents 
               

Present: 
For Appellant:    Mr. Abhijeet Sinha, Mr. Nipun Singhvi, Mr. Vishal 

J. Dave, Ms. Honey Satpal and Mr. Vinit Trehan 

Advocates. 
For Respondents:    

 

O R D E R 
(Through Virtual Mode) 

24.08.2020:   After hearing Mr. Abhijeet Sinha, learned counsel for the 

Appellant for a while, we find that the appeal has turned infructuous in-as-

much-as the matter, in terms of impugned order, stood adjourned to 18th 

August, 2020 and that date is over. We are informed by learned counsel 

representing the Appellant that the matter is now posted for 27th August, 2020 

before a Single Bench of the National Company Law Tribunal, Indore Bench at 

Ahmedabad.  He invites our attention to an order passed by Hon’ble Apex Court 

in Writ Petition No. 722 of 2019 dated 20th June, 2019, wherein the Hon’ble Apex 

Court, in a case of identical nature directed it to be heard by a Bench comprising 

of a Judicial Member and a Technical Member.  This appeal is accordingly  
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disposed of with request to the President, National Company Law Tribunal, New 

Delhi to constitute a Bench comprising of a Judicial Member and a Technical 

Member for disposal of the matter in hand in conformity with and compliance 

with the direction passed by Hon’ble Apex Court in the Writ Petition No. 722 of 

2019.  

 Copy of the order be communicated to President, NCLT, New Delhi for 

information. 

 

 
 
 

[Justice Bansi Lal Bhat] 
 Acting Chairperson 

 

 
 

[Justice Jarat Kumar Jain] 
 Member (Judicial) 

 

 
 

[Dr. Ashok Kumar Mishra] 

 Member (Technical) 
am/gc 
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